
GOVERNMENT OF INDIA 
PERSONNEL,PUBLIC GRIEVANCES AND PENSIONS

LOK SABHA

UNSTARRED QUESTION NO:6483
ANSWERED ON:05.05.2010
PAY ANOMALIES
Bapurao Shri Khatgaonkar Patil Bhaskarrao;Gaikwad Shri Eknath Mahadeo

Will the Minister of PERSONNEL,PUBLIC GRIEVANCES AND PENSIONS be pleased to state:

(a) whether the Government has received requests from the Central Government Employees and Members of Parliament in respect of
pay anomalies in view of the implementation of Sixth Pay Commission; 

(b) if so, the details thereof, category-wise; 

(c) whether the Government has decided such cases; 

(d) if so, the details thereof, category-wise; 

(e) whether the Government has also received any request to increase the pay band from PB 3 to PB 4; 

(f) if so, the details thereof, category-wise; and 

(g) the time by which a decision is likely to be taken in this regard?

Answer

Minister of State (Independent Charge) of the Ministry of Science and Technology; Minister of State (Independent Charge) of the
Ministry of Earth Sciences; Minister of State in the Prime Minister's Office; Minister of State in the Ministry of Personnel, Public
Grievances and Pensions; and Minister of State in the Ministry of Parliamentary Affairs (SHRI PRITHVIRAJ CHAVAN) 

(a) to (d): Secretary, Staff Side, National Council, (JCM) has forwarded 70 agenda items, relating to the common category of
employees, for discussion in the National Anomaly Committee. Two meeting of the National Anomaly Committee have been held on
12th December, 2009 and 27th March, 2010 wherein various pay anomalies relating to the central government employees and
pensioners/family pensioners were discussed with the representatives of the Staff Side. Simultaneously, pay anomalies specific to the
employees of a particular Ministry or Department are also being considered by the Departmental Anomaly committees. 

(e) to (g) : A proposal was received to grant PB-4 to certain categories of Governments like Deputy Secretary of CSS/equivalent from
their present pay structure of grade pay of Rs. 7600 in the pay band PB-3. The same was not agreed to in view of the existing
relativities.
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